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SHRI SHYAMNANDAN MISHRA
(Begusarai): The country is in a state of
nearparalysis in regard to the iransport
system.
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SHRI P. G. MAVALANKAR (Ahme-
dabad); What has happened to the Ra’l
way Minister?

MR. SPEAKER: The Railway Minister
{s not here. I will ask him to make a
statement om it.
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MR. SPEAKER: May 1 tell you tnis?
You sent it to me yesterday. 1 did oot
admit it yesterday. You sent it me again.
The notice to the Minister has gone very
late; we cannot expect him to be present.
After all they should be given reasoaable
time.
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MR. SPEAKER: 377 is not g right;
nor is it a call attention motion. If you
give mnotice at 10 O'clock this morning,
how can the Minister come prepared?
1 am sending it to him. I did not admit
it yesterday.
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PROF. MADHU DANDAVATE (Raja-
pur): This was pointed out even before
the event took place. ...
j= =S
MR. SPEAKER: Please sit down; that

is enough. What do you think? He has not
put it right? He has put it so well.
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CONSTITUTION (THIRTY-SECOND
AMENDMENT) BILL

THE MINISTER OF HOME AFFAIRS
(SHRI UMA SHANKAR DIKSHIT):
1 beg to move:

“That the Bill further to amend the
Constitution of India, be referred to
a Joint Committee of the House con-

sisting of 60 members, 40 from ths
House, namely:—

(1) Dr. Henry Austin

(2) Shri H. K. L. Bhapat

(3) Shri Somnath Chatterjee
(4) Shri M. C. Daga

(5) Shri Madhu Dandavaic
(6) Shri Darbara Singh
(7) Shri K. G. Deshmukh

(8) Shri P. Gangadeb

(9) Shri H. R. Gokhale

(10) Shri M. M. Hashim

(11) Shrimati V. Jevalakshmi
(12) Shri Bhogendra Jha

(13) Shri Popatlal M. Joshi
(14) Shri Arjun Shripat Kasture
(15) Shri Zulfiquar Ali Kban
(16) Shri C. H. Mobamed Koya
(17) Shri K. Lakkappa

(18) Shri Nihar Laskar

(19) Shri B. P. Maurya

(20) Shri P. G. Mavalaokar
(21) Shri Nathuram Mirdha
(22) Shri G. S. Mishra

(23) Shri Shyamnandan Mishra
(24) Shri Piloo Mody

(25) Shri F. H. Mohsin

(26) Shri Samar Mukherjee
(27) Shri Paokai Haokip

(28) Shri Dhan Shah Pradhan
(29) Shrimati Maya Ray

(30) Maulana Ishaque Sambhali
(31) Shri P. M. Sayeed

(32) Dr. Shankar Dayal Sharma
(33) Shri Nawal Kishore Sinha



